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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHR1 MAL-
LIKARJUN): (a) Yes. However, the
percentages for filling up the post of
irain examiners grade Rs. 425-—700
have been revised with efect from
30-10-1972 as under:-

40 per cent by direct recruitment
through Railway Service Commission,
20 per cent from intermediate ap-
prentices train examiners and 40
peyr cent by promotion from rankers.

{b) Does not arise.

Seniority List of Train Examiners

§130. SHRI SURAJ BHAN: Will the
Minister of RAILWAYS pe pleased to
slate:

(a) whether it is a fact that on
Trelhi Division of Northern Railway,
seniority list of train examirers posted
in 1968 and affer, has not yet been
1ssued; and

(b) if so, by what time the Ad-
ministration propose to issue the
seniority list of such persons?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) and (b). The issue
regarding seniority of Train Examiners
vis-a-vis Assistant Carriage Cleaning
Inspectors is pending in the Court of
Law. The issut being suojudice, no
time limit can be fixed.

Confirmation of Probaticners oa
Railways

6131. SHRI SURAJ BHAN: Wil]l the
Ministey of RAILWAY be pleased to
state:

(a) whether it is a fact that accord-
ing to the extant rules, all persons re-
cruited on probation have to be con-
firmed on completion of their prota-
tion period, unless the period is ex-
tended through a specific notification;

(b) if so, whether the avove it being
imp.emented in confirmation of pro-
bationers on the Railways; and

(¢) if not, the system which is
being adopted on Railways for c¢cn-
firmation?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (c¢). As per extant
orders, all Probationary officers of
Group A (Class I) Railway Services
are confirmed only if they a-e deemed
suitable in all respects whicn implies
that the Probationers must not only
have passed all the departinental ex-
aminations but that their over-all
record must also be deemed  satis-
factory in all respects.

Seniority of Electrical Chargemen

6132. SHRI SURAJ BHAN: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether it is a fact that the
seniority in the cadre of Electrical
Chargemen on North-Eastarn Ra'lway
is fixed in respect of guota laid down
for various sources of recruitment
viz. direct and promotees in the initial
grade;

(b) if so, whether the same principle
of reckoning seniority is Leing followed
for other categories of Railwaymen
also where recruitment to the initial
grade is being made from iwo or more
sources and a specific quota for the
same has been laid down; and

(c) if not, the reasons thereof und
by what time Governemnt proposz to
implement the same systern of re-
ckoning seniority in other similarly
situated categories of railwaynien?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) to (c). Information
is being collected and will be lnid on
the Table of the Sabha.





